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OA Bo. ~633/2003 

Bew Delbi tilt. tile 22ad da)' of AI gust, a:x:>s 
Boa'ble .,.. J•tloe ..... _ ..... ,.., Vice c ........ fJ) 
Boa'ble Dl'. v .. aa Clalaot:ra)', ....... (AJ 

Jag Mohan Sins~\. aged about 57 years, 
Son ofShri 1irath Singb, 
Working as Superintendent Gr.I, 
General Branch, Headquarter's Office, 
Northern Railway, Baroda House, 
New Delhi. 

( Pr81181lt. None ) 
VBR8V8 

1. Shri K.C.7Ama, 
Chairman, Railway Board. 
Railway Bhawan, New Delhi. 

~. Sbri Shriprakaab, 
Gelle&"alllanager, Northern Railway, 
Baroda Hou~ .New Delhi. 

(By Adwcat.e Sbri V.S.R. Kritdma) 

ORDBR fORAL) 

. .. AppJk.ant 

• •• ReapondEDts 

t Boa'ble Mr. Jatioe K. RaaaMbaadraa, Vice Cbalnaaa fJ) : 

ht view of the submiuiona that. were made by the parties 

before the Hon'ble Supreme Court in SLP {C) No. 9940-9942/2004, 

it. may not. be justifiable at present to proceed with the Contempt. 

Application. Accordingly, it is closed. Applicant. howewr is giWil1 
\ 

liberty to get it. reviwd in case such course is neceBsary. Motic-.es 

issued to respondents are discharged. 
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